Annexure-7

Name of the corporate debtor: HYGEIA FRUIT AND VEGAETABLE PROCESSORS PRIVATE LIMITED; Date of commencement of CIRP 19.02.2026;
List of creditors as on: 13-08-2026

List of operational creditors (Government Dues)

(Amount in %)

SI. Department Government |Details of claim received Details of claim admitted Amount | Amount | Amount of claim Amount of |Remarks, if any
No. Date of Amount claimed Amount of claim Nature of ‘Whether % of of of any not admitted claim under
receipt admitted claim related voting |continge-| Mutual verifica- tion
party? share in nt dues, that
CoC claim may be
1 No - - - In view of the latest
judgments by
Hon'ble Supreme
Court and Hon'ble
NCLAT regarding
the EPFO Dues
Ministrv of q under CIRP, the
s : 1nistry o Unsecure EPFO claim is
Sﬁ“;ﬁ;es Provid) cbour & 05-06-2026 45,64,958 Operational 45,64.958 under verification.
Employment Creditor The Resolution
Professional has
sought legal opinion
and shall update
List of Creditors
after obtaining the
same.
2 Unsecured No - - - -
State taxes and ~ |PPATMENt 15 5 6 1,06,67,797 1,04.74.619 Operational 1,93,178.00
Excise (GST) of Revenue Creditor
3 Ministry of Unsecured No - - - - -
Income Tax STy 27-03-2026 16,65,213 16,65,213 Operational -
Department Finance Creditor
TOTAL 1,68,97,968 1,21,39,832 - - - 1,93,178.00| 45,64,958.00 -




